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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

APPEAL NO. 162 OF 2024 (WZ)

BHIMJIBHAI JIVABHAI BHIL & ORS. ...APPELLANTS
Versus
UNION OF INDIA, MoEF&CC & ORS. ...RESPONDENTS

AFFIDAVIT-IN-REPLY ON BEHALF OF RESPONDENT NO. 4, -

PRINCIPAL CHIEF CONSERVATOR OF FOREST, AND HEAD OF

FOREST FORCES

MOST RESPECTFULLY SHOWETH:

<]

1. I, M fogeshicaman fesa) aged adult, being
Pepuly Comsewdan ot femesis, _ ‘ ,
-gxgaf.-.,fma_&m_ , being authorized signatory

and representative of Principal Chief Conservator of Forest and
Chief Wildlife Warden, Government of Gujarat having
communication address at Block A, 1st Floor, Aranya Bhavan,
Bear CH- 3 Circle, Sector 10-A, Gandhinagar, Gujarat - 382010

do hereby solemnly state on oath and submit that: -

2. The captioned Appeal is for quashing and set aside the
Environment Clearance dated 16.09.2024 granted by
Respondent Ministry (Hereinafter referred as ‘R-1") to
Respondent Project-Proponent’s (Hereinafter referred as “R — 8%
for 3 limestone mines. The Appellants have challenged the

Environment Clearance granted for three limestone mining
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a\ b
EIA)
1 DIST. ]

projects lead by R - 5 at following villages of Mahuva Taluka,

Bhavnagar District: -

a) Vangar & Madhiya,
b) Padhiarka & Doliya and
¢) Gujarda, Dudheri & Dudhala

3. It is respectfully submitted that the project is categorized as
Category-A of item 1 (&) Mining of minerals under the
Environment Impact Assessment Notification, 2006, hence
required appraisal at Central Level by Expert Appraisal
Committee. The answering Department, respectfully submits
that it has only limited, procedural and facilitative role in EC
clearance.

4. The Answering Respondent humbly submits that Environmental
Clearance is granted in accordance with the procedure
prescribed wunder the Environment Impact Assessment
Notification, 2006 and its subsequent amendments, by the
competent authority i.e., the MoEF & CC, Government of India.
The technical appraisal is undertaken by the Expert Appraisal
Committee (hereinafter referred as “EAC”) which is independent
statutory body; thereafter the Environment Clearnce is granted
by MoEF & CC.

S. The role of answering Respondent is merely to review,
recommend the changes if required and authenticate the

Conservation Plan submitted by the Respondent Project
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Proponent. It is humbly submitted that such conservation plan
is submitted by the Project Proponent upon the Term of
Reference issued by the MoEF & CC. The answering Respondent
hereby wish to produce the internal communication of the
answering Respondent’s office while authenticating the Wildlife
Conservation Plan.

5.1. The answering Respondent humbly submits that the
Respondent Project Proponent has submitted a
consolidated Wildlife Conservation Plan for the
aforementioned limestone mines in accordance with the
Term of Reference ( Hereinafter referred as “ToR”) granted
by MoEF & CC for 3 sites. The Wildlife Conservation Plan
was submitted vide a letter dated 08.06.2020 to Principal
Chief Conservator of Forest. The copy of such letter dated
08.06.2020 is annexed and marked as ANNEXURE - R1.

5.2. Thereafter the Chief Conservator of Forest vide a letter
dated 09.06.2021 has asked the Deputy Conservator of
Forest to express opinion on the Wildlife Conservation Plan.
Deputy Conservator of Forest replied vide a letter dated
18.09.2021 to the Chief Conservator of Forest
recommending to authenticate the conservation plan and
forwarded it further. Copy of said letter dated 09.06.2021
and 18.09.2021 is annexed and marked as ANNEXURE -

R2(Colly).



5.3.

2.4,

9.9,

The Chief Conservator of Forest after duly scrutinizing the
submitted Wildlife Conservation Plan has made certain
recommendations vide a letter dated 22. 10.2021. The
recommendation includes to reduce the period of financial
layout of conservation plan from 5 years to 3 years, to
update the latest details of flora and fauna, and to mention
distance from the Velavadhar Sanctuary to the project area
in the map. Further, it was recommended to make
appropriate budgetary allocation according to the project
area and to include the conservation and breeding of
Schedule I, II, III & IV species in the conservation plan.
Copy of such letter dated 22.10.2021 by Chief Conservator
of Forest to Deputy Conservator of Forest is annexed and
marked as ANNEXURE - R3.

After considering the recommendations made by the Chief
Conservator of Forest, the Respondent No. 5 vide a letter
dated 02.11.2021 has submitted the Revised Wildlife
Conservation Plan along with budgetary allocation, Thereby
submitted the revised Wildlife Conservation Plan to Deputy
Conservator of Forest vide letter dated 02.11.2021 which is

annexed and marked as ANNEXURE - R4,

The Chief Conservator of Forest vide a letter dated
30.11.2021 addressing to the Principal Chief Conservator
of Forest stating that the recommendations made by the

Chief Conservator of Forest has been duly complied by

&
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updating the latest record of flora and fauna, and Specifying

the distance between project area and the nearby

Sanctuaries and national parks; budgetary allocation for
the conservation and breeding of Schedule L I, Il & IV
species. Copy of letter dated 30.11.2021 by Chief
Conservator of Forest to Principal Chief Conservator of

Forest is annexed and marked as ANNEXURE RS.

S5.6. After reviewing and scrutinizing the revised Wildlife
Conservation Plan, the Principal Chief Conservator of
Forest authenticated the Wildlife Conservation Plan of Rs.
19.9 Lakhs and communicated the same to Project
Proponent. Copy of such letter dated 20.12.2021
communicating authentication of Wildlife Conservation
Plan by the Principal Chief Conservator of Forest to
Respondent Project Proponent is annexed and marked as

ANNEXURE - R6.

S3.7. The answering Respondent has merely authenticated the
Conservation Plan which was submitted by the project
proponent as per the requisite of ToR issued by the MoEF

& CC.

6. It is submitted that the Answering Respondent is neither the
regulatory authority nor the appraisal body for Environment
Clearance. Further Answering Respondent has no role in

granting Environment Clearnce in the present case. Hence, the



core issues raised in the petition do not fall within the statutory

domain of the answering Respondent.,

7. In view of the above, the answering Respondent humbly prays
that the allegations and reliefs pertaining to the validity, legality,
or appraisal of the EC may not be fastened upon answering
Respondent, as it is not the competent authority directly involved
in granting the EC. There are no specific prayer or contention
against the answering Respondent.

8. The answering respondent craves leave to file further

submissions or material, if so, directed by this Hon’ble Tribunal.

9. This Hon’ble Tribunal may please to pass any Order as deem fit
and proper in the interest of Jjustice. The answering Respondent
assures to abide by all or any directions that may be issued by

this Hon’ble Tribunal,

Date — |q/f?_’25.

Place - 1) hq,\/-n &3(;_4: 2
maawwmlﬂon

RespondeBbavnagsé, Prinzzipal Chief
Conservator of Forest, And Head of
Forest Forces
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VERIFICATION

(o]
Mogeshkaman Hesad, aged adult, being

&ﬂmﬁ; Corsernyale, ok @g‘ed’j , being authorized signatory and
\ ey,

representative of Principal Chiéf Conservator of Forest and Chief
Wildlife Warden, Government of Gujarat having communication
address at Block A, st Floor, Aranya Bhavan, Bear CH- 3 Circle,
Sector 10-A, Gandhinagar, Gujarat - 382010 solemnly states that
the contents of the Affidavit are true and correct and best of my

knowledge, nothing stated therein is false and nothing material has

been concealed therefrom.

Date - 19 [12] 2025.
Place - BL\O’I"TIQ&CLQ.

Der;IU ge orests

avna i
Responcﬁ%mmag%%gﬁ%ipal Chief
Conservator of Forest, And Head of
Forest Forces



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

APPEAL NO. 162 OF 2024 (WZ)

BHIMJIBHAI JIVABHAI BHIL & ORS. ...APPELLANTS
Versus
UNION OF INDIA, MoEF&CC & ORS, ...RESPONDENTS

AFFIDAVIT-IN-SUPPORT OF REPLY

aged adult, being
s, 0€INg authorized signatory and
ncipal onservator of Forest and Chief
Wildlife Warden, Government of Gujarat having communication
address at Block A, 1%t Floor, Aranya Bhavan, Bear CH- 3 Circle,
Sector 10-A, Gandhinagar, Gujarat - 382010 do hereby state on
affirmation as under: -

I have gone through the Reply and I state that the reply is drafted
under my instructions. Contents and statements made herein the
above reply are true and correct to the best of my knowledge and
belief; and as per the datas available on the record.

Solemnly affirmed on 19% day of December 2025 at &gﬁgaﬁéh.

ﬁ Deputy Con

Respondent no. 4, Principal Chief
Conservator of Forest, And Head of
«/; p oapesas*\  Forest Forces
£ BHAVMAGAR UIST.§
3, GUIARAT STATE f;_

-“ REGQ' NO. 821’,
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NIRMA LIMITED

CiN : U24240GJ1980PLC003670 « Emall : info@nirma.co.in ¢ www.nirma.co.in
Ref.: NL/BH/MIN/Forest/1445/2020

To | Date; 0%, CG- 2072
The Principal Chlef Conservator of Forests, ('w;w (‘P‘L) DI M dot 202 ot uitl

Aranya Bhavan, Block B/1, ’ Ly, 0 ST R

1st Floor, Sector-10/A, UIAS EHEBY o el s rmitnrenns
Gandhinagar, Ardlen L= (:-w

Gujarat AU !ﬂd'.j .,.,ﬁ%-@x__

Sub: Submission of Wildlife Conservation Plan for Proposed Limestone Mines of M/s Nirma Ltd locatec

Villages, Vangar, Madhiya, Padhiarka, Doliya, Gujarda, Dudheri & Dudhala, Taluka Mahuva, C
Bhavnagar, Gujarat.

Gr2-133t hy
Ref.: 1. ToR granted by MoEF&CC, New Delhi vide E, No., J- 11015/152/2016-IA 11 (M}, dated 03" January 2
and ToR Extension dated 16" March, 2020, 332 hy

2. ToR granted by MoEF&CC, New Delhi vide E. No. J- 11015/154/201 -IA-ll (M], dated 03" January :
and ToR Extension dated 16% March, 2020.

3. ToR granted by MoEF&CC, New Delhivide F. No. J-11015/153/2016-1A-1l (M), dated 13" November
and ToR Extension dated 16" March, 2020.

Dear Sir,

This has reference to above subject matter; we are in process to get Environmental Clearance (EC) from Mi
of Environment, Forests & Climate Change (MoEF&CC), New Delhi for proposed Ume Stone Mines local
Villages, Vangar, Madhiya, Padhiarka, Doliya, Gujarda, Dudheri & Dudhala, Taluka Mahuva, Dist. Bhavi
Gujarat. With reference to above mentioned subject, we would like to inform you that, with regards to our p
appraisal at MeEF&CC, New Delhi, we have to prepare the Wildlife Conservation Plan with budgetary allo
and get it approved by The Chief Wild Life Warden & Chief Conservator of Forest (Government of Gujarat).

The copy of Wild Life Conservation Plan for Proposed Lime Stone Mines is enclosed herewith for your kind p

We request you to kindly approve the Conservation Plan with allocated budget.

Thanking You,
Yours Faithfully
M/S Nirma Limited

[

g
Authorized Signatory

Encl.: 1. Brief Project Report for Proposed Lime Stone Mines CC: Assistant Con'ser_\fater of Fare

2, Copy of Wild Life Conservation Plan Blackbuck National Park, Velavads

T 3‘2 £-2/9/10 Bahumali Bhavan-2, Blot

o Annexy Building, |
C» U M ?,020 ' District-Bhavnagar-364001
JUl

#h L f

1

Scanned by CamScanner



Yo el Arassllell 529,
YoU2LE clol cAcfin, ARELR WldL, Yeltla,

ot olel- (0R¢U) 2635%¥¢¢, Y5 oloox (0R¢Y) 25310¢2
Email._junagadhclrcle@gmail.com

w2/ /20%9-2%, - _/05/202%,
arsL /

A
'

BT RSR

S50 SR/ 18R /2.

i

(™2t~ Submission of Wild life conservation plan for Proposed Limestone

Mines of M/S Nirma limited located at Villages-
vangar,madhiya,padhiyarka,Doliya,Gujrada ,Dudheli and Dydhala
tfluka mahuva District Bhavnagar, Gujarat

HEok- AMell Ualls:- B/ %Hel/2.00/%0-¥4, dli- OU/0¥ /2024,

a2l oot essllelaodrr A Guisd [AMA wgueacus 3, Gsd
deelall Uizl VA sa03eelel Nellel 2% 52l DR Vocld wBlclelle] ¥, Aol @l
58 w@wa ¥ wUBsd sal Raa Auer Sloes veaud 3 ustaell sal Rela dxy
Ws % oS ULER SCAML A BB Ao of A, GUdscl Yol stdadl sd

clettells R srel ol Al AMsl aiRL %Y 56 Sooselalel tettot L AAAA vl
Yelell 13 Hlscaudl 2ud B,

i (SLy.23a)
l Hual ol HREUS
c‘a{c_ ofollole clot cda, ellole
ulq, -
alletel et denssll, ‘ s
ellelotdlR <ol [Aewst,
@lleleldIR,
2 ghetie\DCF LETTER\DCE Bhavnagar doo AN

4

Scanned bymCamSééﬁner



1374

Office of the Chief Conservator of Forests,
Junagadh Forest Circle, Sardar Baug, Junagadh.
Phone No.: (0285) 2636498
Fax No.: (0285) 2631082

Email: Junagadhcircle@gmail.com

No.: B/Jaman/1172/Te.12/1261/2021-22 DATE: 09.06.2021

Subject:- Submission of Wild life conservation plan for Proposed
Limestone Mines of M/S Nirma Limited located at Villages,
Vangar,Madhiya, Padhiyarka, Doliya, Gujarda, Dudheri &

Dudhala, Taluka. Mahuva Dist.Bhavnagar,

Reference:-  Your letter No. A/Jaman/Te.1 1/40—41, dated 05/04/2021.

With reference to the above subject, it is submitted that, vide the letter number
cited above, a Conservation Plan has been submitted to this office. In this
connection, it is to be informed that the said plan has been submitted without
obtaining any opinion or approval from the concerned authority, without
conducting any study or verification, and only in a single copy, which is not
appropriate. Therefore, necessary action as per the above may please be taken
and the matter may be submitted immediately. The Conservation Plan

submitted by them is enclosed herewith and is being forwarded for

completion and compliance.

(Dr. K. Ramesh)
Chief Conservator of Forests

Junagadh Forest Circle, Junagadh,
To,

The Deputy Conservator of Forests,

Bhavnagar
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DEPUTY CONSERVATOR OF FORESTS

uLavnagar Eorest lesion, Bhavnagar.
Bhavnagar Forest Division, Multi-Storey Building,
Annex Building, F-9/10, Bhavnagar
Phone No.: 0278-2428644

Email: fo-restn.ormalbvndag@g.mail.com

No.: A/Jaman/Te.11/854-55/2021-22 Date:18.09.2021

To,
The Chief Conservator of Forests,
Junagadh Forest Circle,

Junagadh.

Subject:- Submition of wildlife Conservation plan for proposed Lime stone
Mines of M/S Nirma Limited located at Villages, Vangar,Madhiya,

Padhiyarka, Doliya, Gujarda, Dudheri & Dudhala, Taluka. Mahuva
Dist.Bhavnagar.

Reference:-

(1) Your Letter No. A/Jaman/Te.11/40—41 dated 05/04/2021 of this

office.

(2)  Your office letter No. B/Jaman/1172/Te.12/1261 dated
09/06/2021.

With due respect, in reference to the above-mentioned subject, it is submitted
that the Wildlife Conservation Plan submitted by Nirma Limited for carrying out

limestone mining operations at the sites mentioned above was forwarded to your

office under this office reference letter No. 1. In compliance with the
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clarifications/suggestions indicated by your good office, the required compliances

are detailed below,

Upon examination of the said Conservation Plan, we are in agreement with
the activities proposed by the agency, and accordingly, a clear opinion is formed
from this office. Therefore, the Conservation Plan is hereby approved from this
office and is submitted in four (4) copies. This is submitted for your kind

information.

Deputy Conservator of Forest
Bhavnagar Forest Division,

Bhavnagar.

Encl.:- As Above (For Letters)

Copy to:- M/S Nirma Limited Chemical Complex, Kalatalav, Taluka and District:

Bhavnagar for kind information.



X Yol ool Yrassledl s24], ,f '
- o{(I& el '
Y A, ARl WL elidlg

flol ololR:- (0R€U) RG35¥EC, 353 ololz (02¢Y) 26390¢2  WHFEAUE
Email. ]unagadhclrcle@gmall com

/’} .
T A RRAY U3 €2 /2021-2%, dlieng/ 107202, =

(G2t~ Submission of Wild life conservation plan for Proposed Limestone

Mines of M/S Nirma limited located at Villages-
vangar,madhiya,padhiyarka,Doliya,Gujrada ,Dudheli and Dydhala
tfluka mahuva District Bhavnagar, Gujarat

ek (1) w9l yua aot dzeissll, et yiell 3t aitletorrelt
Uslis:- cud/e.32/61/101%-33 cll.2¥/05/20%0
()Mol Uslls:- vl/aHel/2.19/CUY-UY, clli- 1¢/0€/R0R14.

ool oot dzesslolcetotz A Gudsd @Quat ual Gsel deol-20ll
Uslls wulecld wellelclls] 3, Aol gl 2y YA soosclalel Lellol ofl ustell sl
ABES ABs Sondlalel wlleiell  wiaondd u ad eeldd B ¥ Gsdl Aedl-4oll
wsiisell udel YUl ez 3 o sealel i B A Gsct Aeel-ll usiisell
BlE UM YUARDA A @8 A uojR sea [@eidl 8.

5o0slalol WellotHl SEIRL el §1Gell oll @1l eglictcdl UAR epett UMl &Y
Q ARl WA 52ct v WFse Wsedl dduele WeARRUA 2ol (@Qatel
aiselHl eellacll.

@AnM wolddls 3, Semddiel elleldl M Asyet -4,2,3,¥ sl
ylellellel dizetel A dadat W@ Ufse Erdral taa @8 d UsfUReAl o182
Floteusyl s2al [Qeldl B.

soosilolel Lollol WA ol5a Aol @Rl el Al glal usd Ad uél
sl 531 Auetl e B WA Ueel? WER sal [Qoidl.

Anell @t 2% 52l Somdlalel wellol 2l WA Rl AR yddl w3 AR

ssEHl el Alsac 2ud B,
ANA-GUR Yol / |
(SLE.2RaL)
Hu2l clol Yes
%allold clol ada, Yol
Ufa.. O*\C @/
slztol el dassll, L
auaetar? det [Qewdy, ox
alleletdIR.
EAT. 2\ghetias\DCF LETTER\DCF Bhavnagar.doe 143 -

s

Scanned by CamScanner




1379

Office of the Chief Conservator of Forests,
Junagadh Forest Circle, Sardar Baug, Junagadh.
Phone No.: (0285) 2636498
Fax No.: (0285) 2631082

Email: junagadheircle@gmail.com

No.: B/Jaman/1172/Te.12/5382/2021-22 DATE: 22.10.2021

Subject:- Submition of wildlife Conservation plan for proposed Lime stone
Mines of M/S Nirma Limited located at Villages, Vangar,Madhiya,

Padhiyarka, Doliya, Gujarda, Dudheri & Dudhala, Taluka. Mahuva

Dist.Bhavnagar.

Reference:-

(1) Letter No.: WPS/Te.32/B/1014-33 dated 24/06/2020 of the
Additional Principal Chief Conservator of Forests (Wildlife),

Government of Gujarat, Gandhinagar.

(2) Their Letter No.: A/Jaman/Te.11/854-55 dated 18/09/2021.

With reference to the above subject and in accordance with the letter number
mentioned in Reference-2, it is stated that upon scrutiny of the Conservation Plan
submitted by them, the duration of the Wildlife Conservation Plan has been shown
as 5 years, whereas as per the instructions issued vide the letter number mentioned
in Reference-1, the duration is required to be 3 years. Therefore, considering all the
instructions issued vide the letter number mentioned in Reference-1, you are

requested to carry out the necessary modifications accordingly.
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The sheets showing details of flora and fauna in the Conservation Plan are
from an earlier period:; therefore, the latest updated details should be included.

Additionally, the distance from the project site to the Velavadar Sanctuary should

be shown in the map.

Further, it is specifically stated that for the conservation and protection of the
animals included in Schedules I, I1, T11, and IV of the Conservation Plan, budgetary

provisions should be made accordingly, keeping in view the project area.

You are requested to submit the Conservation Plan and maps at the earliest,

duly signed and sealed jointly by them and the agency, along with their clear

opinion.

The Conservation Plan submitted by them is enclosed herewith and is being

returned in four (4) copies for carrying out the required compliance/completion.

(Dr. K. Ramesh)
Chief Conservator of Forests

Junagadh Forest Circle, Junagadh.

To,

The Deputy Conservator of Forests,

Bhavnagar
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NIRMA LIMITED
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/ﬁ ég) Encl.: 1. Revised Wild Life Conservation Plan — 5
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N

WORKS : Chemical Complex, Village :.Kalatalav, Taluka & Dist : Bhavnagar - 364313
Phone : (0278) 2413800, 2885301 to 3 Fax : 2413818, 2413826 E-mail : nirma_kalatalav@nirma.co.in

Ref.: NL/BH/MIN/Forest/ 1649 /2021 Date: 02.11.2021

Deputy Conservator of Forest
Blackbuck National Park, Velavadar-Bhal,
F-8/9/10 Bahumali Bhavan-2, Block-F,
Annexy Building,
District-Bhavnagar-364001

Sub: Submission of Revised Wildlife Conservation Plan for Proposed Limestone
Mines of M/s Nirma Ltd located at Villages, Vangar, Madhiya, Padhiarl:a, Doiiya,
Gujarda, Dudheri & Dudhala, Taluka Mahuva, Dist. Bhavnagar, Gujarat.

Ref.: 01. Our Letter No. Ref.: NL/BH/MIN/Forest/1445/202C dated 08.06.2020

02. Suggestions by DCF, Bhavnagar through meeting at Bhavnagar Forest Office dated
27.10.2021

Dear Sir,

This has reference to our above referred letter dated: 08.06.2020 vide which w2 have
submitted Wildlife Conservation Plan (WLCP) with budgetary allocation for its appraval from the
Chief Wild Life Warden & Chief Conservator of Forest (Government of Gujarat) for cur proposed
Lime Stone Mines located at Villages, Vangar, Madhiya, Padhiarka, Doliya, Gujerda Dudher: &
Dudhala, Taluka Mahuva, Dist. Bhavnagar, Gujarat.

In continuation, as advised by your kind authority, Forest Department, Bhavnagar, we have
revised WLCP & hereby submitting 5 sets of Revised WLCP after incorporating sugqested

necessary changes with budgetary allocation for your kind perusal & necessary action in the
matter.

We request you to kindly arrange to process the same to get it approved from CWw,

Gandhinagar, enabling us to obtain Environment Clearance from MoEF & CC, New 2elhi for our
afaresaid limestone mines.

Thanking you, r;“?m ol :giga.saﬂaﬂ ;afn
Yours Faithfully SHelof ot [QAn42)
S Ni Limi
e Nlrm.:a e tetr§ ﬁbi%...u.!,Hg..
ﬂ‘;' \ cuf‘lw"{“"l!"’zog”
Authorized Signatory R T | ER— )
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Better Products. Better Value. Better Living.

REGD. OFFICE : Nirma House, Ashram Road, Ahmedabad - 380 009. P

CIN : U24240GJ1980PLC003670 © Email : Info@nirma.co.ln ® www.nirma.co.in

BHAVNAGAR OFFICE : Employees Housing Colony, Survey No. 194, 200P, Near Narl Chowidi, Village : Vartej,
Ta. & Dist. Bhavnagar - 364060, Gujarat. Mo. 7573020807

HONE : 079 - 27546565, 27549000 Fax : 079 - 27546605, 27546603
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Office of the Chief Conservator of Forests,
Junagadh Forest Circle, Sardar Baug, Junagadh.
Phone No.: (0285) 2636498
Fax No.: (0285) 2631082

Email: Junagadhcircle@gmail.com

No.: A/Jaman/Te.12/1674-75/2021-22 DATE: 30.11.2021

To,
Additional Principal Chief Conservator of Forests,
Wildlife, Government of Gujarat,

Gandhinagar.

Subject:-  Submition of wildlife Conservation plan for proposed Lime stone
Mines of M/S Nirma Limited located at Villages, Vangar,Madhiya,
Padhiyarka, Doliya, Gujarda, Dudheri & Dudhala, Taluka. Mahuva

Dist.Bhavnagar.

Reference:-

(1) Your letter No. WPS/32/B/854-55/2020-21, dated 18/06/2020.


mailto:Junagadhcircle@gmail.com
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(2)  Letter No.A/Jaman/Te.11/1108-09/2021-22, dated
18/11/2021, of the Deputy Conservator of Forests, Bhavnagar

Forest Division, Bhavnagar.

With due respect, in reference to the above subject, it is submitted that, in
connection with the proposal made as per the letter dated 08/06/2020 of the User
Agency, Nirma Ltd., and as per the TOR, the Conservation Plan was to be
prepared after holding discussions with the User Agency, examining the
usefulness and relevance of the suggested activities therein, and in accordance
with the instructions given in the reference-1 letter. Accordingly, the
Conservation Plan was to be finalized, authorized with a clear opinion, and

submitted to you for approval.

With reference to the above matter and the Reference Letter No.2 of the
User Agency, Nirma Ltd., dated 08/06/2020, and as per the TOR, a joint
conservation plan for a total of three mine areas was prepared. The said
conservation plan has been reviewed by the Deputy Conservator of Forests,
Bhavnagar Forest Division, Bhavnagar, and since they agree with the works
proposed by the agency in the said conservation plan, the conservation plan has
been approved with their clear opinion and submitted herewith in four copies.
Out of these, three approved copies along with the remarks/opinion of this office

are enclosed herewith and are submitted below in detail.
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1. The Conservation Plan includes annexures showing updated information
on flora and fauna, and it also indicates the distance of the nearest

sanctuaries and national parks from the project site.

2. In the Conservation Plan, budgetary provisions have been made by the
agency, as indicated therein, for the protection and conservation of

animals listed in Schedules I, II, I1l, and V.

3. The Conservation Plan and the maps have been jointly signed and sealed.

(Dr. K. Ramesh)
Chief Conservator of Forests

Junagadh Forest Circle, Junagadh.

Encl: As Above

Copy to:-

The Deputy Conservator of Forests, Forest Department, Bhavnagar, for

information, with reference to the letter mentioned at Reference No. 2.
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97 % QG
No. WLP/32/C/ , . 6/ 12021-22
Office of the 67
Principal Chief Conservator of forests
‘ Block No. B/ 1, Aranya Bhavan,
Ch-3 Circle, Sector - 10/A,
Gujarat State, Gandhinagar,
Datedié.]2.202l
To,
M/s. Nirma Limited,
Nirma House, Ashram road,
Ahmedaéad- 380009

Ref :- V 1. M/s Nirma Ltd. letter No. NL/BH/MIN/Forest/ 1445, Dt. 08/06/2020

2. Chief Conservatoe Of Forest, Junagadh Circle letter No. A/IMN/T.12/] 674-75/2021-22,
Dt. 30/11/2021

With referenct to the subject and letter quoted above; the Wildlife Conservation plan proposed
Limestane Mz’pes.oﬁMls.Nima limited located at Villages- Vangar, Madhiya, Padhiarka, Doliya, Gujarada,

Dudheri and ‘Dudhala, Taluka- Mahuva, Dist. Bhavnagar, Gujarat,

4

Encl. As above /@3[2(05{ ga 2z 5Ud
iGN del Qe

glod 231:3 4 ’721 Je I Chief Wildlife Warden
G o el s nmn e Gujarat State, Gandhinagar
: ?'qﬁ 047 ’ ' T ——

NPABLIGIGT T, T3 T e G o v

Copy to: Chief Conservator of Forests, Junagadh Circle

- necessary action. ‘ '
)\/L{py to: Deputy Conservator of Forests, Bhavnagar Forest Division, Bhavnagar for

EATABLE-32\2021-2 ALETTER 2021-22. DOCX 338

%
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Nirma Ltd.

B | Plantation Activities at deations Suggested by DCF, Bhavnagar

Assisting Plantation

activities to be carried 3
out by Forest = years 0.5 0.5 0.5 1.5

Department, Bhavnagar

C | Promoting eco-tourism at GIR NP, GIR Sanctuary, Mitiyala WLS

Nature guide &
hospitality training 201 25 1 2.5 - - 2.5

persons

D | Engagement of Van Sahayak round the year

Van Sahayak 1 nos.on| 4, 3 1.2 1.2 1.2 3.6

»bbbblill&llilad‘QCQoaoaquvv-\

L contract basis : years
E | Vaccination of cattles
Assisting vaccination 3
1 | programme by Forest| 1.2 Ve : s 12 12 3.6
Department
F | Miscellaneous
| | Maintenance of shallow 3
1 | ponds/rainwater 1.0 Vour 1.0 1.0 1.0 3.0
g harvesting structures
Fublic educaton and
awareness programmes for
the following - Avoiding 3 :
2 | plastic, Recycle and reuse, 1.0 Y 1.0 1.0 1.0 3.0
Reduce usage of pesticide ear
and weedicide, Conservation
of Wildlife, Garbage control
F | Monitoring of mitigation plan
Six-monthly  third-party
1 | monitoring report | 0.25 06 0.2 0.5 85 - 1.2
preparation : o
: Grand Total (inlakh Rs.) | 8.1 50 | 59 | 199
(Dr. Snde Kumar}
Deputy Consetyator of Forests
Bhavnagar Jor jvision
Bha
Chief Wikdlife Warden A \ B
Gujarat State g J\
Gandhinagar Pyt oo
= | o _
WLCP for Limestone Mines, Dist. Bhavnagar, Gujar/at/ 4-17
y ;

chief Conservator of Fora®®
Junagadh Circle, Junagadi
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